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ber has made. But , this is a State 
Government m a.tter. I cannot say any-
thing. So far as the first part of his 
question is con erned, it has given good 
results. 

PROF. N . G. RANGA: Mr. Spea-
ker, Sir, ' Jhum' cultivation is entwined 
with the rcligious observances. That is 
why my hon . friend has said that it 
would nnyhow cont inue for ever and 
ever. At the same time, have the 
Government con ~idered this? If not, 
would they consid cr the po 'si biiity of 
offering fin,mcial incentives to these 
peopl e, in o rder t o persuade them to 
give up the ind iv idu C1 1 jhum cultivation, 
as a kind of c0mpen~ntion being pa id 
to them and , (it the same time by indu-
cing them to develop not only social 
forestry bu t also th e frui tbearing trees 
and so o n in tho ,e areas where they 
have bern carrying on the jhum culti-
vation? Would they also persuade them 
to h ave one sma ll (lrea as cu ltivat ion 
area for jhum culti vat ion so that their 
God s and Fairies wou ld be sa tisfied with 
t]l'~ i r collective o bslJrvance of jhum culti-
vation and. at the same time, the rest 
of the mea c: n bl,; devo ted for vegeta-
ble cultiv' (ion, f ,u it trees cul tivation 
and variouc; olll e ;' crops al so? In addition 
to (h at, would they ofTe r them financial 
incent ivcs? 

SHRI YOGENDRA MAKWANA 
As I said. we ha.vc to pUt an end to the 
jhum cult ivat i n. We cannot allow it 
any mo re becau se it has created environ-
menta l and conservation problems. The 
terrace cui t iva t ion met hod has been 
develop ed. M'l ny State Governments are 
introducing it and they are trying to 
convince the triba ls to go for the terr~tr~ e 
cult ivation. It is a mat tet' of high ex-
pendi ture . It requi r~s a lot f funds. 
The State Govel nment is, however, 
taking it up. 

Applications for Expension of Sugar 
Factories 

*829 . SHRI CHINTAMANI JENA : 
Will th0 Minister of FOOD AND 
CIVIL Sl,JPPLIES be pleased to sta,te : 

(a) whether any applications have 
been received from the existing sugar 
factories for expan ion during th~ 

year 1982-83; 

(b) if so) the names of the factor-
ies; 

(c) the names of th¢ factories 
which got approval: 

(d) what is the criteria adopted 
for sanctioning approval; 

(e) whether any applica tion hag 
been rejected; and 

(f) if so, the reasons thereof? 

THE MINISTBR OF STATE OF 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI BHAGWAT 
JHA AZAD) : (a) : Yes .. Sir. The sugar 
year 1982-8 3 commenced on 1st 
October, 1982 and will end on 30th 
Sept ember. 1983 and during this sugar 
yea r so far 12 applications have been 
received from the existing sugar factor-
ies for undertaking expan~ ion of the 
existing capacity. 

(b) and (c) A statement glvmg the 
names of the facto rie from whom the 
applications for expan c; ion'i have been 
received is laid on the Table of the 
Sabha. The Screening Cummittee of 
this Ministry h as not so far considered 
these expan~ion app licat ion recei ved 
during t he year 1 982 -83 and as such 
none of these cases have been approved 
or rejected. 

(d) Licences/Letters of Intent 
are issued to the existing sugar factor-
Ies for sub tan tia l cxpan:ion where 
adequate sugarcane i available with 
a sured irrigation facilities in compact 
areas around the factory. As regards 
newly established factories and factories 
which have implemented one expansion~ 
further expansion J icences are granted 
after they have consolidated their 
crushing capacitie:> for 2 to j years. 

(e) and (f) In view of the posi. 
tion given at (b) and (c) the queitioI\s 
40 not arise, 
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Statement 

Sfatttnent giving the names of existing sugar factories from whom applications 
have been received for expansion during 1982·83. 

S. No. Name of the factory 

(1) (2) 

1. Mis. Walwa Taluka SSK Ltd . Sakharale, 
Po t : Islampur Taluk Walwa Distt. 
Sangli) (Maharashtra) 

'2. MI . Tema Shetkari SSK Ltd, Dhoki. 
i tt. Osmanabad (Maharashtra) 

3. Mis. Batala Coop. Sugar Mil1s Ltd., 
Batala, Distt. Gurd aspur (Punjab) 

4. MIs. Kothari Sugars Ltd., Kattur 
Railway Station Lalgudi , Distt . 
Tiruchirapalli (Tamil N(ldu) 

s. MIs. Sakthi Sugars Ltd., (Sakt inagar , 
P.O. Erode), Coimbatore (Tamil Nadu) 

6. MIs. Madura Sugars Ltd ., Pandiarajapuram, 
istt . Madurai , (Tamil Nadu) 

1. MIs. Dharmapuri Distt. Coop. Sugar 
Mills Ltd ., Thimm~naha11i , 

Distt. Dharampuri (Tamil Nadu) . 
8. MIs. The Shankar Agro. Iudustries Ltd., 

Captainganj, Distt. Deorea (U.P.) 

9. Mis. Chhata Sugar Co. Ltd., P.O. Chhata, 
Distt. Mathura (U.P.) 

1,0.. MIs. The Gobind Sugar Mills Ltd. 
P.O. A/ra Estate, Distt. Kheri (U.P.) 

11. Mis. Dbampur Sugar Mills Ltd., 
Dhampur, Distt. Bijnor (U .P.) 

lZ. Mis. The Aska Coop. Sugar Industries 
Ltd., Aska, Distt. Ganjam (Orissa) 

Expansion applied 
for (Tonnes) 

From To 

(3) (4) 

2000 4500 

2200 3S00 

1000 1500 

1500 2500 

4000 5000 

244 1200 

1250 2000 

2250 4000 

1250 2000 

1500 

2250 5000 

1250 2000 

a 
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SHRI CHINT AMANI JE A: Sit, 
in the answer of the pon. Minister 
it ha been stated that 12 sugar factor-
ies applied for expansion. They are 
at presen t producing 21,000 tonnes 
of sugar an'lually. They have applied 
for expan ion by which their production 
will go up from 30,000 tonnes to 
37 000 tonnes if expansions are , 
allowed. But the hon. Minister in his 
reply has stated that the screening 
committee of h is Ministry has not so 
far con idered the 'e expansion. May 
I know from the hon. Minis\er when 
these appl ications were received by his 
Ministry and the probable date by 
which the Government wj1] take a 
decision on thi issue so that increase 
in production of ~ugar may not suffer . 
Sir, increa e in production of sugar will 
also enable the country to earn more 
foreign exchange because the price of 
sU'gar in the world market has appre-
ciably increased. 

SARI BHAGWAT JHA AZAD: 
Sir, our difficulty h:ls been that 
requests for expansion and J iccnees 
f r ncw factories are coming from 
areas which arc alre~tdy developed and 
therefore, keeping in mi.nd the lop- ided 
development In the couTltry it is 
necessary that the guidlines which had 
been is ucd in th * past should be 
looked afresh. Howeve r. Sir, we are 
trying to have the crccning committee 
examine thcse case:; a quickly as 
possible . So far as the export ]0 S 

is concerned thore i no concern on 
that a ccount becau: e we have got 
enough stock and ther,,:! 'will be no 
problem for tha t. 

SHRI CHINTAMANI lENA: What 
was the target fixed for production of 
sugar in the sixth plan period un]ess 
these expansions of sugar factories 
materialise how can we meet the target 
fixed for Sixth Plan? The hon . Minister 
has stated that we have fulfilled the 
export quantity but my information 
is that STC could not fulfil the target-
ed quantity fixed for export in 1982. 
In face of 6.5 lakh tonnes targeted 
to be exported in 1982 they could 
only export 5 takh tonnes by Dec~ber 

1982. The profit In 1980-81 from 
exported sugar was Rs. 9 crore . May 
I know from the Government the 
action taken by them so that production 
and export of sugar m, y not be hamper-
ed due to del ay in taking the deei jon 
on expansions? 

SHRI BHAOWAT lHA AZAD: 
I want to make it clear that the 
export of sugar was not les~ for 
want of availablity of sugar. As it 
is known, for expor$ that we are mak-
ing, we have to p41.y heavily for 
it. We earn f reign exchange but 
at a cost which is not approxima. tely 
what the price ('f p roduct ion in the 
country is. Therefore, on that account 
J would like to remove the fear of 
the hon . Member that it is not due 
to that fact. About the target fixed 
for the Sixth Five Year Plan in the 
year 1984-85 the requirement of 
~ugar would be 76.40 lakh tonnes 
for which the installed capacity 
required is 80 .42 lakh tonnes. In 
the year 1982-83 the requirement 
of sugar is 67.70 l(lkh t nne , nd the 
installed capacity required is 73.37 
lakh tonnes. The I icensed capac ity, 
therefore , required is P 5.26 lakh tonnes 
and the capacity alrcady exist ing is 80 
lakh tOnnes. The additional cupacity 
that we would be licensing at the end 
ye[lr of the Sixth Ph.n would be 5 lakh 
tonneS. 

SHRI BALASAHEB VIKH PATIL: 
In view of the Government has already 
issued new guidelines f r the new ]icen-
ces, how much, weightage, will the 
backward are,'s be giv n? When is the 
Screening Committed likely to meet? In 
view of the fac t that the ugar industry 
is rural based and is be omming the ins-
trument of the ru ral development, i there 
any pr posal before the Gov rnment 
which w uld allow expansion of the 
existing suga r mills or giving new Hcen. 
ces to b ncfit the new areas, in the co-
operative sector, in particular. 

SHRI BHAGWAT JHA AZAD: As 
I have aid in reply to the fir t upple .. 
mentary of the h n . Member that there 
has 1,c n in the C \lntry lop-sided d~v. 
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lopment, therefore it is necessary that 
the guide lines should be looked at afresh. 
There are areas in this country which 
have got large number f sug r factories 
and more applications for licences arc 
coming from such areas. It is exactly to 
tneet. the point-as the hon. Member, 
has said that to meet the requirements 
of the backward arens and that the 
suga r factories in ruri'll ~! reas become 
the c ntre of rural growth-that we 
have to look afresh th:1t it should be 
so regulated. whether coming up of new 
sugar mi 11s or the exf'. nsion of the exis-
ting ones, th 'l1 \ e shculd meet these 
objectives of dcvdoping th b l.1 ckward 
are~s ~nd to remove 1he inter-region:d 
imbah:nccs. The Screening Committee 
will be meet in soon [ nd we are trying 
to get over orne of these u idelinc pro-
blems and we will be ~ l b1c to do that. 
So f~i r as t he expansion of the existing 
ones and the new !-"U g1f m.ills are con-
cerned, they :t re on the basis of 40 : 60 
in the plan period. 

PROF. MADHUDANDAVATE:l 
would like to ask a f,upplem nt "lry in 
coni inuation of \"!hat my colle\lgue Mr. 
P~.til has .iu"t now put. Sir, the hon. 
Minister has rightly said that the lop-
sided dcvclopmc t of the cou 'ltry will 
have to b0 taken into <,ccou nt while 
giving 1 icenccs f()f the new factories . As 
a general principle, it is all right. But 
would you accept t hat the qUI,; , t ion of 
expansion of the exist ing capacit y is al 0 
linked up with the licenccs fo r the new 
factories because if only we concentrate 
on glVtng exp:. nsi on to the f:i.ctories 
whi h arc all cady thcle in the developed 
regions, that is, in the s ;-> me : rca, in 
that cas~ tlv~ backward regions will not 
get any benefit? You h~'ve poin.ted out 
that you '!fC fe-ex amining tbl.! p roblem. 
I wilt concr ti ',e the situ ati on <' nd ask 
you that Konl 11 n;gion of M,~h'lra~htra 

is accepted by all norm, as the back-
ward region of M.~harasht ra State. There 
are Member of Parli~m nt belonging to 
both the sidc "-I u lillg party and the 
Oppositi n-who havc given a Jomt 
communication to the Minister for Agri-
cultu r reque ting him that since KO:l-
kan is backw~lrd r gion, the co opera-
tive factory which is sougbt to be st(\.r-

te~ ~ Sawantwadi taluq in Sindhu Durg 
Dlstnct of Maharashtra should be given 
the priority and unanimously both the 
sides of this Hous.o sent representat ions 
to the Agriculture Minister. Could I 
know from the hon. Minister whether 
this will be only under the active consi. 
deration or whether it will be under 
active implementation? 

SHRI BHAGWAT JHA AZAD : 
Sir. I am happy that the hon. Member 
has supported my contention that the 
backward areas like Konkan or for that 
mattcr I am n L 0 get t ing representation 
fr('lm the Vidharba region and other 
parts also, which (lrc not getting it. It 
1S preci sely for thi s purpose that we have 
to see th a t the Ruidelines should be re-
vised. The active implementation would 
only come when after active considera. 
tion, the guidelines are properly framed 
and nobody has got the right to do it 
in the name of active implementation. 
Therefore, I want to concretise the gui-
delines very quickly and then gel on to 
the implementation . 

PROF. MADHU DANDAVATE : 
I have <lsked for a concrete step about 
which ~1. lot of Mcmben of Pnrliament 
from bot h side have represented. 

SHRT BHAGWAT JHA AZAD: I 
have said that it is precisely for helping 
such cases, which you h' ve mentioned, 
t hat we are trying to do this. 

SHRI AMAL DATTA: It has been 
recently reported in the newspapers that 
the official installed capacity 0 f sugar 
production is somet hing around 6.5 
million tonnes, whcfl;~a') thfJ ac tual in-
stallr:d c ~pacity is something around 8.S 
million tonaes . In fact, this has been 
sho wn by sugar production of around 
7.5 million tonnes this year, which 
would not be other-wise permissible, jf 
official figures are to be believed. Our 
actual requirement do not exceed 7 or 
7.5 million tonnes per year. Therefore, 
we already have an excess in taUed 
capacity. What is the Government going 
to do about this? Those who have got 
the licenseg capacity have sO!llellow Qr 
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the other exceeded their capacity with. 
out the knowledge or permission of the 
Government. 

Second ly, the sugar consumption in 
our country is very low. The reason 
obviouslY is that the sugar is beyond 
the purchasing power of the vast majo-
rity of the people. What is being done 
to bring down the price of sugar? In 
this context, I would like to a k another 
question. The cheaper form of sugar 
may be obta inabl~) as far as I could 
gather, not from ugarcanc, but from 
sugar beet. What has the Government 
done in this regard? Has the Govern-
ment got any propo 11 about extraction 
of sugar from sugar beet, and encoura-
ging and p romoting cultivation of 
enough sugar beets with a view to bring 
down the price of sugar? 

MR. SPEAKER : You could have 
better put a new question . He has to 
prcp:lfe his answer for thi s. 

SHR[ AMAL DATTA : He can at 
least answer the first part of the que -
tion. 

MR. SPEAKER: You put a sepa-
rate question and, t hen get full an wer. 

rqi~T ~~, " ." r"lfim 
*830. ~T ~~1~ l'''ff : CflfT "if" ;f~1 

lfQ: GfCfT~ cpr ~qT cn~it f~ : 
(Cfi) ~~ it' q-;rr ~ fCfCflTtr ~ f~tt 

fCflif-fCf;~ ~~T ~ ~T~ ~lf~"a q'~ &~&l~ 
fCfilf ~~ ~; ar"~ 

(~) fq~~ (l"T., Cft':fl ~ ~1Uif ~ 
~~t ~ >rTca- g-f anf~Cfi ijQ:ilHn tnT ;r.r1u 
Cf~H ~ 3il~ lf~ ~~T~ ffT ~T\Tllt CfiT fCfl"« 
~CfiT~ 3n~ fc~ 91T ~~ ~ ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MAKW ANA) : 
(a) In reLation to the on-going bilafe-
ral projects fo r the developmcnt of 
forest in the country, agreements have 
been signed with Denm.Lrk, the Federal 
Republic of Gcrm:.l.nYJ Sweden and the 
United States of America . 

(b) statement showing the details 
of the financial ass i tanc .) received dur-
ing the last three years anJ how this 
assi tanc<J has been aUoc.lted to the 
State, is la id on the TLlole of the 
Hous':: , 

.. tatement 
Namo of the 
Pr ojects 

Country D ate of . 
Agreement 

Financial a 1-

tallce rcc·.;ivcd 
during the last 
3 y ~ars. 

Recipient 
Govern-
ment 

1. Development of 
Seed Procuremen t & 
Tree Improvement 

2. Support to Indian 
Logging Training 
Centrcs Project 

3. High Level Conifer 
Research Centre, 
Simla. 

4. Indo-German 
Dhauladhar Range 
Project. 

S. Tamil Nadu Social 
Forestry Project. 

6. Madhya Pradesh 
Social Forestry 
Project. 

7. Maharashtra Social 
Forestry Project. 

Denma rk 25.8.1976 

Sweden 4.10.1977 

Federal 6.2.1980 
Republic 
of Germany 
Federal 13.5.1980 
Republic 
of Germany 
Sweden 11.2.1982 

United 30.9.198.1 
States of 
America 
United 31.8.1982 
States of 
America 

1.7 million DKr. 
(Dani h Kroner) 

4.5 million SeK-
(Swedish Kroner) 

90448DM 
(Deut ch Mark) 

Rs. 5.32 million 

Rs.68. 75 
million 
US $ 0.87 million 

No djsbursemcn t 
as yet 

A Ccntral 
Sector 
Project. 
A Central 
Sector 
Project 
A Central 
Sector 
Project 
Himachal 
Prade h. 

Tamil 
Nadu 
Madhya 
Pradesh 

Maha-
rashtra 

or proiects bdng implem:!nted by the State) 70 % o f tlv~ ex l'~rn 11 fin tn ;i d as i -
tanco is disbursed to the Stalc us addition II c·;ntrtl.l a ' j t m ;~. [n '.;t;; of )r i tI N . 4, 
the entire amount has been pJ.ssed on to Himachal Pradesh. 




